
rile V'n. 10/03/2019-I\CLTm fifi (MEWVV NATIONAL (‘OVIPANV LAW TRIBLhAL
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it :i a mm was
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coo Cnmplex, 1,0dhl Road,
Téfiie‘i/New [lcl - 11000“:

firi'w Dated 22"“ May 2019

ORDER
There <hell be SpCClai Bench al Neu Delhi an I) 6 20m Kc 7,5 2019 [0 alrend rhe mutter:

lisred before Shrl R Vamdharzgzin. Member (Judicial) and Ms Deepa Krishan. Member
1 lechnicai) [lie Speeiai Bench 3111111 mmpflsc of

Special Bench a1NCLT New Delhi
| V13. 1nd Malhorra, Member (Judicial)

V13 Dccpa Krishau. Member lTechnicnn

Ms. [na Ma1holva.Member (Judicial) sha1l am mks up |he mauerw of lhe Divislun Bench
and [hen amend rh: mntu‘rs 0r Specim Bench.

l‘he Consliiulion ofBench a~ per section 419 (31 of the Campanile:Ael. 2013

Thiw is in pdnldi modificarion of Order 01' e\fll1 number dared 1.1.2019 for 6.6.2019 &
7.6 2019 mil)’

This refines villil ilic nppmwl ofHon'hle PresianL NCLI

(s nWRegmm.NCLT
Trlephnne: 24363451

Cop) w»
115.10 Hnn'hlc Presldcnr.Nminnu1Company Law '1'rlbuna1. New De1hi

[Ion’ble Memhem Narioua1Company 1.4“ Tribunal.
Secretary, \Inunml Cnmpan) Lew Tribunal, New Delhi.
()mcers of Nanonal Comm") inw nbnnnl. Principal Bench. New Delhi KolkamMumbm
(‘hennai/AhmedabadlAllahabad Bengnlnm/chnndlgnrh Guwahnli/Hydcrabad'Jnlpnr/Cuuack,

5. PS Io Jnini Secmmnl (Sh. Gyaneshwur Kunmr Singh) MinisrryofCommie Affairs, New
Delhi.

6 NCLT vieb silc/ holice Board.
The 1ns|l1u|c oH‘haneredAccountants 01' India. 110. New Delhi.

. The Institute nl‘Cnmpany Scelermles ofiridiu. in 1_ Hon. 2.1 Insrlrillionifl Area. 1.0th Road.

New Delhi 7 1 ion
9. 1110 lnsiinne ofCost Acemmmnls oilndin CMA minwnn, 3 innilnlional Am. Lodhi Road.

N:wDelhi7110003
10. Corpomle LawAdueer. st, alum Enclave. Palam Roi-1L1,New Deth 10057

11 Taxman Allied Scnlces Ltd. 59/32,\1ew Ruhmk Rom. Delhi
12 The All India Repurler Pit 11d , 31-D. ’13‘ Block. Delhi High (hurt. New Delhi.
13. Bar Council. New Dellil’Mumbdl
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